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grfee ¥ THfAT
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g, 1974] 7% Reeht, SHaR, WS 5, 2025/39T@ 15, 1947
No. 1974] NEW DELHI, MONDAY, MAY 5, 2025/VAISAKHA 15, 1947
I HATAT
(93 7 )

qadT, 8 I, 2025

FTT. 2018(37).—Fs1 T TLHTT, Trd ATA=aw, 1989 ( 1989 =T 24 ) ( 5 =AW THF TaTd I
Srterfaae g AT 8 ) AT G7T 209 FT ITLUTT (1) FIRT TS ARRAT HT TIN Fd g0 T THTETT 21 ST
& TATT T AT TASA 6 o0 ag 7 5o |@ferm [aw s9e Suas gt § @Fr 17 2, AnEs
TSI F TS AT AT FATIA T AT AT ATSAT STSH A1 6 [oIT TZaT TS UL qdal Feaeld o a=e o (o0
FRTRRT B setre &1 St & forg fHT 04000 & T 3+868 % Yod AT  (HHIU I & AT
o forT sruterd §, Ut [ T STSi F¥e o STq S0 T =TT FIAT G ;

I g F fRdag e =i, TorT § =9 ATAg=AT F T f aeE F J 19 71 % Jiq, 3w
srferfaae T T 209 Fit 3T - g7 (1) F AAT ITIH A & forg UHT 7 F 3T T ITANT %
TS T AT HT T ;

T UHT AT TR ITTARTLT, TATH, ARG 97 &l forred | T ST 3T IHE 39 e
STATUT T ST TEAH ATTERTET SATHAT Dl AT & & AT [ater ZFATET % ATAH § AT HT AT
TRTH T AT qAT UH AT AT GAATS FIA AT THT ¥ 1=, A< A 21, F 6 T, o qeqq

2972 G1/2025 @)
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TSR A9 A, ATG9T GIXT AT AT STETT [ ST AT STATATT FT T ; 9 ATAIH il GTT
205 T 3T - 1T (1) F el qath v & fory UEr Gff F qoie i ST F qe H ST FC T

AT T AT, TETH TTTAHT, AT o Aot Tarfesret , 9oy &1 o & frm Senm e o sa
JTYTT I (0T oh T STTUIT AT Terq ATTERTEY, SASaahd T 0 ST &9 9 I7 (&3S saraw|ry & greaq &
HAATS T AT TITF FIT ¥ UHT THT ™l 67 GaaTs wee qaT UHT 3 =, TR FE &, FA 6
TET , ST TEAH TTTAFRTET SAF9TF THA, AT GIT, TSN 60 AT AT SATATT AT STATATA HT TR

AT

T2 AT AT FTIT FT ST AT ATAT ST 241 o [oIT TEaT TS I Tdel FeaerT F a=+  forg RerfEeft
TIT SATTATSAT T SIS 6 forg AT 0+000 & T 3+868 T wTere Fawer "I & Hed Yo & ATIFHIT &

T g qiSeT s T ° Rua Q)
St &1 AT : 9T
I AT EECRER]
E ﬁaﬁ E;;Tq w =T (THAT) ST ATT SR qggﬁ
eI | (ACRES) (ACRES)
1 1338 0.28 0.0316 Ao
2 1240 0.9 0.3078 sfarer
3 1206 0.6 0.3165 sferer
4 NN 1205 0.8 0.2895 sfarew
5 famR 16) 1210 0.41 0.0166 wifarT
6 1223 0.9 0.1549 sfarew
7 1224 0.39 0.0798 ATTAT
8 1225 0.39 0.0158 sfare
9 1226 3.24 0.0956 EnfEy
1 84 2.20 0.5632 ATforR
2 83 0.09 0.0348 sforew
3 82 0.0111 0.0111 ot
4 81 8.33 0.1482 ATTAT
5 80 0.18 0.5479 EIRED
6 79 0.13 0.0235 EIRED
7 78 0.60 0.1900 sfere
8 76 2.12 0.8977 ENfED
9 77 0.15 0.0368 EIRED
10 .
R | T (A - 74 0.50 0.0311 EINED
42)
11 73 0.90 0.1749 ENRED
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HILT T TSIA . AHTYTL

12 90 0.90 0.0966 EIRED
13 89 0.80 0.2016 EIRED
14 88 0.80 0.5346 sforew
15 86 0.90 0.2045 EIRED
16 70 1.50 0.1430 sforew
CIGRIE
#w9 H‘Eﬂmﬂ Hﬁﬁ;:rr :Tﬂ'/ $T ?ﬂ' (TRa) ﬁﬁa?m@m qﬁqﬁa
(ACRES) (ACRES)
1 1718 2.03 0.6198 ATt
2 1 1.88 0.3362 sforew
3 1703 1.10 0.0300 srforew
4 1702 0.14 0.0326 srforew
5 1700 4.62 0.8712 srforew
6 1693 1.80 0.3849 ATTAT
7 1687 1.70 0.3814 sferer
8 1686 1.88 0.5049 ATTAT
9 1682 1.20 0.6112 ATTAT
10 1681 0.62 0.5949 sfarew
11 1680 1.21 0.1643 Aiform
12 1679 1.60 0.5413 Aiform
13 TIEHT AT 1676 4.20 1.6107 Arfars
R . :
14 (I 7-41) 1677 0.62 0.0440 siforew
15 1584 4.21 0.0477 sforew
16 1582 1.40 0.0183 ATforR
17 1673 1.40 0.0141 EIRED
18 1581 6.10 2.1944 Ao
19 1580 0.88 0.5951 EIRED
20 1579 0.35 0.0044 EIRED
21 1576 0.48 0.1369 ATTAF
22 1530 0.90 0.0173 ATTAF
23 1531 7.60 2.1915 ENRED
24 1717 40.50 0.2369 ATTAF
25 1719 0.80 0.6999 sforew
26 2 0.90 0.1408 sforew




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

27 1711 12.56 4.3061 ENfED
28 1699 22.15 1.3876 ENfED
29 1585 0.90 0.0783 ENfED
30 1529 2.50 0.7895 ENRED
31 1534 1.20 0.3417 Fifors
1 AT (AT - 310 9.90 0.0499 Arforn
R :
2 43) 319 - 1.9701 EIRED

[#T. . DCE/Con/BRKA/ between Garhwa Road - Sigsigi Station]
AT ITe, H&T YT sAreamrr/Aamr

MINISTRY OF RAILWAYS
(East Central Railway)
NOTIFICATION
Patna, the 8th April, 2025

S.0. 2018(E).—In exercise of the powers conferred by clause (4) of Section 20A of the Railways Act, 1989
(24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for public
purpose, the land, the brief description of which has given in the Schedule annexed hereto, is required for
implementation of Special Railway Projects, of New BG Line from km. 0+000 to km. 3+868 to connect Sigsigi end
ROR to avoid surface connection at Garhwa road for Down Trains towards Chopan”. The project, under jurisdiction
of East Central Railway Rail project, in the District of Palamu in the state of Jharkhand, hereby declares its intention
to acquire such land;

Any person Interested in the said land may, within thirty days from the date of publication of this notification
in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose under sub-
section (1) of Section 20D of the said Act;

SCHEDULE

Brief description of New BG Line from km. 0+000 to km. 3+868 to connect Sigsigi end ROR to avoid surface
connection at Garhwa road for Down Trains towards Chopan”. The project, under jurisdiction of East Central

Railway, is situated in the state of JHARKHAND.

District : Palamu

o, | cireame | MEZANTE | pior, | TAr (| Aeiobe | A
1 1338 0.28 0.0316 Partial
2 1240 0.9 0.3078 Partial
3 1206 0.6 0.3165 Partial
4 o 1205 0.8 0.2895 Partial
5 Bisrampur | 999! (_Ig)a”a 1210 0.41 0.0166 Partial
6 ' 1223 0.9 0.1549 Partial
7 1224 0.39 0.0798 Partial
8 1225 0.39 0.0158 Partial
9 1226 3.24 0.0956 Partial
1 Rakshaha 84 2.20 0.5632 Partial
2 Bisrampur (Thana No.- 83 0.09 0.0348 Partial
3 42) 82 0.0111 0.0111 Full
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HILT =T TSI AT

4 81 8.33 0.1482 Partial
5 80 0.18 0.5479 Partial
6 79 0.13 0.0235 Partial
7 78 0.60 0.1900 Partial
8 76 2.12 0.8977 Partial
9 77 0.15 0.0368 Partial
10 74 0.50 0.0311 Partial
11 73 0.90 0.1749 Partial
12 90 0.90 0.0966 Partial
13 89 0.80 0.2016 Partial
14 88 0.80 0.5346 Partial
15 86 0.90 0.2045 Partial
16 70 1.50 0.1430 Partial
S:No. | Crteame | MENITE | pgy, | TotAean | Aot | Afio
1 1718 2.03 0.6198 Partial
2 1 1.88 0.3362 Partial
3 1703 1.10 0.0300 Partial
4 1702 0.14 0.0326 Partial
5 1700 4.62 0.8712 Partial
6 1693 1.80 0.3849 Partial
7 1687 1.70 0.3814 Partial
8 1686 1.88 0.5049 Partial
9 1682 1.20 0.6112 Partial
10 1681 0.62 0.5949 Partial
11 1680 1.21 0.1643 Partial
12 1679 1.60 0.5413 Partial
13 1676 4.20 1.6107 Partial
14 1677 0.62 0.0440 Partial
15 Godarmakala | 1584 4.21 0.0477 Partial
16 Bisrampur (Thana No.- 1582 1.40 0.0183 Partial
17 41) 1673 1.40 0.0141 Partial
18 1581 6.10 2.1944 Partial
19 1580 0.88 0.5951 Partial
20 1579 0.35 0.0044 Partial
21 1576 0.48 0.1369 Partial
22 1530 0.90 0.0173 Partial
23 1531 7.60 2.1915 Partial
24 1717 40.50 0.2369 Partial
25 1719 0.80 0.6999 Partial
26 2 0.90 0.1408 Partial
27 1711 12.56 4.3061 Partial
28 1699 22.15 1.3876 Partial
29 1585 0.90 0.0783 Partial
30 1529 2.50 0.7895 Partial
31 1534 1.20 0.3417 Partial
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Sabona 310 9.90 0.0499 Partial
Bisrampur (Thana No.-
43) 319 - 1.9701 Partial

[F. No. DCE/Con/BRKA/ between Garhwa Road - Sigsigi Station]
RAMASHRAY PANDEY, Chief Admin Officer/Con.
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